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of Defence at Chandipore, Balasore 
(Orissa) has been completed; 

(b) if so, the findings thereof; 

(c) whether any officer has been hold 
guilty ot the charges of corruption; and 

(d) if so, whether any action has been 
taken to punish the guilty officers? 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DEF· 
ENCE PRODUCION) (SHRI L. N. 
MISHRA) : (a) to (d). The Central 
Bureau of Investigation have completed 

. their investigations. As soon as their re-
port is received, further course of action 
will be determined in cOnsultation with the 
Central Visilance Commission. It would 
not be in the public interest to disclose the 
findings of the Central Bureau of Investi· 
gation at this stage. 
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VBHICLB REsEARCH AND DBVELOPMENT 

ESTABUSHMBNT, AHMBDNAGAR 

2909. SHRI YAINA DATI SHARMA: 
SHRI G. Y. KRISHNAN: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) !be reasons for shifting the Vehicle 
Research and Development Establishment, 
Ahmednagar to Avadi; 

(b) whether the citizens of Ahmednagar 
have submitted any representation to Gov-
ernment against the shifting of the esta-
blishment; and 

(c) if so, the aClion taken by Govern-
ment thereon? 

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI L. N. 
MISHRA): (a) In 1960 when a decision 
on the location of the Heavy Vehicles 
Factory at Avadi was being taken, it was 
also decided that the R&D portion of the 
then Technical Development Establish· 
ment (Vehicles) should be located at 
Avadi to facilitate design and derelop-
ment work connected with fighting vechi-
cles. 

(b) and (e). Representations against this 
move were received by Government but, 
for the efficient functioning of tho Esta-
blishment as explained above, it has not 
been possible to withhold the move which 
has commenced. Action is in hand to re-
settle employees who do not have an All· 
India service liability and who do not 
volunteer to go to Avadi. Available 
vacancies in all !be establishments under the 
R&D Organisation and the Directorate 
General of Inspection in Poona area have 
been frozen to absorb such persons. Some 
of them have already been absorbed in 
the sister organisations in the Poona area. 

SAINIK ScHOOlS IN M.P. 

2910. SHRI G. C. DIXIT: Will the 
Minister of DEFENCE be pleased to 
state: 

(a) the number of sainik schools in 
Madhya Pradesh with locations thereof; 

(b) the number of stndents receiving 
education therein; and 




